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MMEA/ORDER

Per George Mathan, JM :

This is an appeal filed by the revenue against the order of the Id.
Addl./JJCIT(A)-9, Delhi, dated 30.10.2024.
2. The appeal of the revenue is filed belatedly by 244 days. In this
regard, the department has filed application supported by an affidavit for
condonation of delay. Considering the facts and circumstances of the case
and the sufficient reasons stated in the affidavit by the department, the
delay of 244 days in filing the present appeal by the revenue stands
condoned and appeal is admitted for hearing.
3. At the outset, we found that the tax effect in the appeal of the revenue
iIs below Rs.60 lakhs, therefore, the appeal of the revenue is not
maintainable in view of the Circular N0.9/2024 dated 17.09.2024.
Consequently, the appeal filed by the revenue stands dismissed on account

of low tax effect.
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In the result, appeal of the revenue is dismissed.

Order pronounced in the open court on 06/11/2025.
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